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Friday, this the 15" day of October 2004

istice V. 8. Aggarwal, Chalrman
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Jagan Math
Cio General Workers Trade Union (Regd.)
18#19, Moti Bagh, Saral Rohilla

Delhi-35

And ai present ai:

Rfo VPO Bathaaon

District — Sonepal {(Harvana)

: Appilicant
{By Advocate: Bhri Vijay Singh Charak)
o Varsus
L Mfs National Environment Engineering
- Research instifuie
Chandrawal Water Works No.Z
Ehyvabar Pass, Mall Road, Delni
2. The Direcior
Central Fublic Heaith Engineering
Research ﬁstxtu;.e, Mehru Marg
Magpur-3
3. The Scienﬁsi: incharge
- Councii of Scientifics & Industrial
- Anusanchan Bhawan, Reil Marg
, New Delhi-1
; o ..Respondenis
f/ ' .~
4 A ORDER{DRAL)
Justice V.8, Aggarwsai:
Learned counsel for appiicant siates that since this Tribunal does not
have the jurisdiction to enieriain ihe pefiion, he may be permiiied o
withdraw the same with fibarty to file 2 wiit pelilion before the Delhi Hiagh
Court.

s Allowad as prayed. Subject to aforesaid, dismissed as withdrawn. Sy
way of abundant caution, we make i clear thai nothing said herein would be
any exprassion on tha merits of the maifer.

{5 K. Nalk) {Y. % Rgganwal }
\ Mamber {A} Chalrman
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